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the Government which has created
the demand among the cultivators, to
make up that gap?

Mr. Speaker: How many times is
this question to come up here? They
have answered repeatedly.

Shrimati Renuka Ray: I will repeat.
The question is: is it a fact that
Government. ...

Shri Tangamani: So many times we
have asked about the same commit-
tee's recommendations and the action
taken thereon, Formerly we were
told these had been sent to the State
Governments. We are again making
a pointed reference to these recom-
mendations.

Mr, Speaker: Has not the report
been placed on the Table of the
House?

Dr. P. S. Deshmukh: We are not in
a position to supply all the demands
of the States and farmers, but we are
doing progressively  better. Last
year we could meetl only 42 to 46 per
cent. of the demands. We expect to
reach about 60 to 66 per cent, this
year.
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The matter is stil] under considera-
tion of Planning Commission.
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Shri Ram Krishan Gupta: May I
know whether Government have also
sent proposals to the Planning Com-
mission and details regarding the
construction of railway lines; it so,
may I know the details?

Shri Shahnawaz Khan: It does not
arise out of this question.
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Shri C. D. Pande: A large number
of new schemes were put off only on
the ground that new funds were not
available, and the hon. Minister was
pleased to assure the House at one
time that as soon as new funds were
available from the Planning Commis-
sion, such lines which had been sanc-
tioned five or six years back would be
taken up in priority.
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Shri T, B. Vittal Rao: A sum of
Rs. 335 crores on account of deprecia-
tion, i.e,, from internal resources, was
included; subsequently this was raised
to Rs. 350 crores. May I know whe-
ther this increase of Rs. 15 crores has
been accepted by the Planning Com-
mission, and whether the outlay has
been increased to that extent?
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Shri Shahnawaz Khan: This ques-
tion related to the Plan outlay for
which the Planning Commission had
asked us to be prepared to lift 235
million tons of goods traffic, and for
that a certain sum was alloted. We
had pointed out that it would be
necessary to increase the allocation.
No final decision has yet been taken.

Mr. Speaker: He says originally the
amount was Rs, 335 crores. Has it
been increased to Rs. 350 crores? That
is the question.

Shri Shahnawaz Khan: For this
particular detail, I shall require sepa-
rate notice.

Shri Braj Raj Singh: There is a
point of propriety.

Mr. Speaker: Order, order. 1t is
only day before yesterday that we
concluded the debate on Railway
Demands and also the general Budget.
If they were not satisfied during that
discussion, are they going to be satis-
fied now with an answer?

Shri Braj Raj Singh: That is not
the point.

Mr, Speaker: There is one other
point also. The hon. Deputy Minister
said that it had not been finalised,
that the whole matter was under
consideration. And then, they have
invited opinions from various people.
Hon. Members also can send their
opinions.

Shri Braj Raj Singh: Quite right,
but I wanted to know....

Mr. Speaker: Under the circum-
stances, the Plan is not final. It is
only the day beforc yesterday that
we concluded the Railway Budget.
Am I to allow other questions on this.

Shri Braj Raj Singh: The question
of propriety was this. The papers
today report: “Rail Outlay may go up
by Rs. 25 crores”. This is in the
Times of India of this morning, and
it adds: “Traffic Estimate is Revised”.
My point was this only. When people
get the news, this House is not get-
iing the news. He says the matter is
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under consideration, but the papers
report that the outlay is to be
increased.

Mr. Speaker: The hon. Member will
bear in mind that they go to come
Deputy-Secretary or Under-Secretary,
or some other member who might be
interested, and he says: “Yes, it is
likely to come”, but if our friends
make a statement, the statement will
become authoritative. That is the
difference. The Plan is under con-
sideration. The Railway Budget was
discussed. Let us proceed to the next
question.

Shri Braj Raj Singh: Let us know
how much more they have asked.

Mr. Speaker: I am not going to
allow. No purpose is served.

Purchase of Rice from Thailand

+
*929 [ Shri Ram Krishan Gupta:
: 1 Shri Rameshwar Tantia:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Question
No. 225 on the 18th November, 1960
and state:

(a) whether the negotiations with
the Government of Thailand regard-
ing purchase of rice have been con-
cluded;

(b) if so, the details thereof; and

(¢) if not, the time likely to be
taken to conclude the negotiations?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
to (c). No deal could materialise out
of thc negotiations held last year for
purchase of Thai rice by India. That
matter is now closed.

Shri Ram Krishan Gupta: What was
the cxact offer received from the
Thailand Government, and why was
it dropped?

Shri A. M. Thomas: The hon. House
might know that Thailand has not
been a traditional supplier of rice to





